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Ashim Shridhar <chamberashimshridhar@gmail.com> Wed, Dec 14, 2022 at 2:55 PM
To: ranchijspcb@gmail.com
Bcc: ashim <ashim_shridhar@hotmail.com>

Sir

Attached herewith is a copy of the reply to the O.A. 426 of 2022 and reply to the inspection report filed by the NGT
inspection committee, on behalf of Nilachal Iron and Power Ltd.

Regards

 Dasai Munda- reply to OA.pdf

 Dasai Mundareply to inspection report.pdf

--
Ashim Shridhar 
Advocate
Chamber of Ashim Shridhar
B-4/227, Safdarjung Enclave, New Delhi- 110029
M: +91-99715 47353 | Email: ashim_shridhar@hotmail.com

IMPORTANT NOTICE
This e-mail, including any attachments, contains information which is confidential and/or privileged. If you are not the intended recipient,
please notify the sender immediately and destroy this e-mail without taking any copies or showing it to anyone. Unauthorised use of this e-
mail is prohibited. The sender takes no responsibility for misdirection, corruption or unauthorised use of e-mail communications, or for any
damage that may be caused as a result of transmitting or receiving an e-mail communication. 
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